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REPORT

Ref: Report in compliance to the Hon’ble NGT order dated 11/03/2024 in the
matter of OA 119/2023 (CZ) Mr. Nitin Saxena V/s Urban Development and
Housing Department & Ors.: -

Hon’ble NGT issued following instructions on dated 11/03/2024 in the
matter of OA 119/2023 (CZ) Mr. Nitin Saxena V/s Urban Development and
Housing Department & Ors.:-

“....6. In view of the above directions, the SEIAA/SEAC is directed to
take necessary action according to rules. State Pollution Control
Board is further directed to take necessary action according to
rules and submit its report within three weeks.”

In compliance to the order of Hon’ble NGT dated 11/03/2024, MPPCB
Officials Shri A.K. Bisen, E.E., RO, MPPCB, Bhopal visited the site along with
Shri Ravindra Ambadkar, AE, Madhya Pradesh Housing and Infrastructure
Development Board, Bhopal. The Photographs were taken during inspection
and are enclosed as Annexure I. The status of the site is as under:-

e The project is at planning level.
e No construction was found at the site.

In reference to the present status, the agency responsible for the
development of the project is informed regarding compliance of the provisions
of Water (Prevention and Control of Pollution) Act, 1974 and Air (Prevention
and Control of Pollution) Act, 1981, along with the EIA Notification, 2006 as
well as Wetlands (Conservation and Management) Rules, 2017 and MP
Government, Environment Department notification dated 16.03.2022 regarding
the protection of Bhoj Wetlands and bio-diversity.

A letter is issued to the MP Housing and Infrastructure Development

Board vide letter no. 1714 dated 25/07/2024 to obtain Consent to Establish
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under Water (Prevention and Control of Pollution) Act, 1974 and Air
(Prevention and Control of Pollution) Act, 1981 before the start of construction.
Obtain Environmental Clearance under EIA Notification 2006 if the built up
area is more than 20000 sq meters. Also it is intimated that as per the MP
Government, Environment Department notification dated 16.03.2022, no
construction is allowed within the 50 meters distance from the full tank level
(FTL) of the lower lake. The copy of the letter is enclosed as Annexure II.
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Brajesh Sharma

Regional Officer,
RO, MPPCB, Bhopal
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Annexure |

Inspection Photographs in OA 119/2023
Dated 24/07/2024

Redenslificatio Project New Co
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Abhi Homes, Civil Lines, 4 Bungalow Rd, Professors Colony, Bhopal
462002
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Redenslificatio Project New Co
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Professors Colony, Bhopal 462003

Redenslificatio Project New Co

24.07.2024 13:28

23.24691,77.40083

6CW2+QGX, Professors Colony, Bhopal 462002
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